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Shri M. D. Ramasami; What sort 
of recoption did the handlooins re­
ceive there?

Shri Karmarkar; i am happy to 
say that almost all our exhibits re­
ceived a good reception.

Shri Raghavaiah: May 1 know
whether, among the nine categories 
put there in the fair, coir drticles 
are there?

S(hri Karmarkar: 1 do not find
coir specifically mentioned. I should 
think so. I shall find out.

Shri V. P. Nayar: May I know
......... (interruption).

Mr. Deputy-Speaker: When I look­
ed this side, the hon. Members kept 
quiet. Now when some hon. Mem­
ber starts coir then, coir is started. 
What am I to do?

Shri V. P. Nayar: We should have 
an opportunity to put supplementary 
questions, if Government give new 
information.

Mr. Deputy-Spcakcr: I cannot al­
low that. If one supplementary ques­
tion leads to another supplementary 
question, then there is no end to 
this. I cannot allow this. I can allow
4 or 5 supplementary questions. All 
hon. Members ought to be alert and 
anticiipate quejstdons. Next question.

I mport of C oca-C ola M aterials

*747. Shri Dabhi: Will the Minister 
of Commerce and Industry be pleased 
to state:

(a) the amount of dollar exchange 
«pent during the year 1952-53 in im- 
porUng Coca-Cola materials from the 
United States of America;

(b) the policy of Government re­
garding giving of dollar exchange to
Coca-Cola dealers; and

(c) the food value of Coca-CJola?
The Minister of Commerce (Shri 

Karmarkar): (a) None, Sir.
(b) No doUars are being spent.
(c) Government are not aware of 

any ingredient of food value in Coca- 
Cola except sugar.

Shri Dabhl: May I know whether
it is not a fact that during the last 
session, the hon. Minister said that 
some dollar exchange was spent?

Shri Karmarkar: Yes. Previously,
we gave permission to import the 
plant and also some raw material. 
Now, no dollar expenditure is made.

Shri Raghuramaiah: May I know
whether Government are aware that 
there is any percentage of alcohol in 
Coca-Cola?

Shri Karmarkar: No; (hat is not
our information.

Shrimati Kamalendu Mati Shah:
Is it very necessary to import Coca- 
Cola material into India from the 
U.S.A.?

Shri Karmarkar: Now, a part of
the raw materials will be imported 
from soft currency areas. As lo 
whether it is necessary or not, it is 
a ma>.ter of opinion. I may have 
mine own also. •

Shri Sarangadhar Das: May 1
know whether, considering the fact 
that the only food value in Coca- 
Cola is sugar, which is manufac­
tured in this country, the manufac  ̂
ture of Coca-Cola will be banned. 
Because, the other materials that go 
into it have no food value and the 
only food value is sugar which is 
manufac<-ured in this country and it 
can be taken in any other shape.

Shri Karmarkar: I see no imme­
diate prospect of its being banned.

'  Shri V. P. Nayar: May I know
whether the bottles tor Coca-Cola 
are imported or are made in India?
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Shri Kamarkar; They were Im- 
•ported before. Bottles are now made 
liere. During the first year, we gave 
licence for bottles; not now.
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Ĵ TT t  ^  ^ ’Tl t :—
“There is no ingredient of food 

value in Coca-Gola except the 
sugar content. It is understood 
that the amount of sugar in cach 
bottle of Coca-Cola containing
6 oz. is 2/3 of an ounce.
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Shrimati Ammn Swaminai&an:
May I take it that there is necessity 
toT the manufacture of Coca-Cola In 
this country and that the sugar that 
is used in this could not be used for 
other purposes, which will be more 
conducive to the health of the people?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamachari):
I may tell hon. Members that w.e do 
fliot really control private enterprise 
to the extent that hon. Members 
seem to have in mind. If somebody 
manufactures something, all that we 
can do is not to permit the import 
of intermediate necessary for the 
purpose which we think it unwise to 
import. These are matters of opi­
nion. Many people who drink Coca- 
Cola may have a different opinion 
from that of the hon. Member.

Shri Dabhi: May I know whether
it is a fact that Coca-Cola contains 
caffeine and that according to emi- 
tient medical authorities excessive 
w  cjf caffeinated beverages causes

cadiac depression and affects the 
central circulatory system?

Shri T. T. Krishnamachari: 1 do
remember, Sir, that on the last oc­
casion a question was asked. I men­
tioned that Coca-Cola contains a verj 
small percentage of caffeine, but 1 
think this ingredient is found in 
other drinks whiah we drink very 
often just outside the Lobby of the 
House, and I think that quantity of 
Caffeine in such drinks is not such 
that it would affect the heart.

Shri Pimnoose: Are Government
aware that the production of Coca- 
Cola is atfecting adversely indigenous 
private enterprise like Ghica-Cola 
and other drinks?

Shri T. T. Krishnamachari: Gov­
ernment have no such information.

Shdri G. P. Sinha: What amount of 
raw material required for the manu 
facture of Coca-Cola is imported froni 
non-Dollar foreign countries?

Shri T. T. KriahnamacharL* A
question may be put. I would like im 
have notice.

Several Hon. Members rose—
Mr. Deputy-Speaker: Enough of

Coca-Cola.
Shri Gadgil: Let us have ot least

the question, if not the drink?

N ational Extension Service Scheme

•748. Shri Dabhi: (a) Will the
Minister of Planning be pleased to 
state whether it is a fact that Gov­
ernment have recently sanctioned a 
National Extension Service Scheme 
for the Five-Year Plan period?

(b) If so, what is that Scheme?
(c) What is the exact difference 

between the scope of the Community 
Development programme and that of 
the National Extension Service Sche­
me?

(d) What are the names of the areas 
in Bombay State selected for the ope­
ration of the National Extension Ser­
vice Scheme?




